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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 7th December, 2009.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):

With your permission Madam, I rise to announce that Government Business during the week commencing Monday, the 7th
of December, 2009 will consist of:-

-

Consideration of any item of Government Business carried over from today's Order Paper.

2. Consideration and passing of the National Rural Employment Guarantee (Amendment) Bill, 2009.

3. Consideration and passing of the Legal Metrology Bill, 2009, as passed by Rajya Sabha.

»

Discussion on the Statutory Resolution seeking disapproval of the Essential Commodities (Amendment and
Validation) Ordinance, 2009 and consideration and passing of the Essential Commodities (Amendment and Validation)
Bill, 2009.

5 Discussion and voting on Supplementary Demands for Grants (Jharkhand) for 2009-10.

6 Introduction, consideration and passing of the Appropriation Bill relating to Supplementary Demands for Grants
(Jharkhand) for 2009-10.

7. Consideration and passing of the Jharkhand Contingency Fund
(Amendment) Bill, 2009 - to replace an Ordinance.

MADAM SPEAKER: Shri Prabodh Panda.

SHRI PRABODH PANDA (MIDNAPORE): Madam, I would like to submit that the following subjects be included in the next
week's agenda:-

1) "Women Reservation Bill" which is long pending

2) Farmers suicides in large number in different parts of country.
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SHRI N. PEETHAMBARA KURUP (KOLLAM): Sir, the following matter may kindly be included in the business slated for next
week:

1. Completion of Kollam Chemkota Railway line.

2. Introduction of second Railway Reservation booking terminal in Kollam Railway Station.



oft Reotor Tog wca (FeIi3ar): sreRie #ABIGRN, il A P PN} A1 Bt PRI 3 fPorFarferRaa fowrr ol Siist siw: -
1. fSBre IS & AAYR 3 FdPpd el [l $otol PRl @ fomiur DRt ofty 9 w2rr S

2. gd 311 31 BISAYR Sicdld ATGRA-IAERAT T WS DI SISIADVT DRI SIY|

3. siten Riz (sIaret): sieriel ABIGR, HAloloilel AASTT DRI didl T grI yzarda or! squn AR & gzam 3 HeofiRad grama s sme:-
1. fBR bt arelisist sl et aut A ds ust 8, 331 Yol: dlel BRIol I dog, IRDR Uscl D3|
2. 38R & orarer et 3 sz ADH, eoior, frdn, a2 aifeRll 3 Sa gor o2 Riars

SIeI3ll b1 Pog, PRIGERIGT DI

SHRI P.T. THOMAS (IDUKKI): Sir, the following items may be included in next week's agenda:-

1. Revision of instrument of employment generation in the National Rural Employment Guarantee Act (NREGA) and
inclusion of new areas of employment generation.

2. Various issues and problems being faced by the Non-Resident Indians.
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SHRI S. ALAGIRI (CUDDALORE): Madam, kindly permit to include the following subjects in the agenda of next week of
Parliament proceeding :-

1. The work of replacing the existing fishing ports situated in coastal area of Tamil Nadu especially in the coastal area
of district Cuddalore with new technology based fishing ports.

2. The work of setting up the Agricultural Engineering Institute with a new concept in the district of Cuddalore in Tamil
Nadu for the use of latest technology based equipment in small agriculture holding lands.
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